
From

To,

THE GAUHATI HIGH OURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NO. HC. Wr-165/2014 16787 I A

Shri Saptarshi Garg,
Jt.Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Debasish Bhattacharjee,
Principal Judge, Family Court,
Nalbari, Assam. u^

Dated Guwahati the 2\'iuV, 2OZg.

Sub: Casual leave wath station leave permission.

Your letter No. FC. N LB/08/2 0t9 I 5 17, dtd. 25.07 .2023.Ref:-

Sir,

With reference to the above, I am directed to inform you that you have been

allowed to avail casual leave on 24.07.2023, along with station leave permission, from

themornang ot22.07.2023 tillthemorningof 25.07,2O23.TheCounsellor, FamilyCourt,

Nalbari Nalbari will remaln in charge of your Court and office in your absence.

Yours faithfully,

c{t-
JT. REGTSTRAR ffTGTLANCE)

Memo NO. HC. VII-165/2014/6788/A, dated ?^ lo?lL3

Copy forwarded for information to:

J{ The Project Manager, Gauhati High Court.


